
 

 

 

 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO.295 

TO BE ANSWERED ON THE 01ST DECEMBER, 2015/ AGRAHAYANA 10, 1937 (SAKA) 

 

THEFT CASES 

 

295. DR. A. SAMPATH: 

 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether a number of cases of theft have been reported in the residences 

of Members of Parliament in the National Capital Territory (NCT) of Delhi; 

 

(b) if so, the details thereof indicating the total number of such cases 

registered during each of the last three years and the current year; 

 

(c) whether the Government has conducted any inquiry in this regard; 

 

(d) if so, the details and the outcome thereof during the said period; and 

 

(e) the corrective steps taken by the Government to stop such cases in 

future? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI HARIBHAI PARATHIBHAI CHAUDHARY) 

 

(a) to (e):  The details of theft cases in the residences of the Members of 

Parliament registered by Delhi Police during the years 2012, 2013, 2014 & 

2015 (up to 31.10.15), are as under :- 

Year Cases registered Cases  

worked out 

Persons  

arrested 

2012 13 05 05 

2013 10 04 04 

2014 24 07 10 

2015 (upto 

31.10.15) 

22 06 09 

 

--2/- 
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L.S.U.S.Q.No. 295 For 1.12.2015 

 

Delhi Police is making all efforts to improve security in the area. The 

steps/measures taken to crub such incidents are as under:- 

i. Pickets are deployed at strategic locations in MPs’ residential 

areas to keep close watch on strangers/suspicious persons.  

 

ii. All the MPs’ residential areas are being patrolled by the PCRs, 

Motor Cycles, beat staff and Gypsies. 

 

iii. CPWD authorities have been requested to install all necessary 

security gadgets in the MPs’ residential areas. 

 

iv. All SDPOs & SHOs/New Delhi District have been directed to keep 

watch over the strangers and to conduct character and antecedent 

verification of servants in the MPs’ areas on regular basis. 

 

v. In addition to the existing deployment at pickets, foot-patrolling, 

motor cycle patrolling, 30 additional police personnel have been 

deployed w.e.f. 13.03.2015 for dedicated deployment in the MPs 

residential area. 

 

Two (02) new full-fledged Police Stations in South Avenue and North Avenue 

have also been set up especially for MP’s residences in the North & South 

Avenue. 

****** 

 

 

 

 


